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SHRI P. R, SHENOY: Since the
mvigilators will not be given any
remuneration hereafter, wili they be
gy any protection against assault
and mtimidatior by the examinees?

MR. SPEAKER Thig 158 not includ-
ed in the experience of the hon
Minster of 25 years. Thig is a new
phenomenon

SHRI P R SHENOY: He may not
huve that experience but others have
that experience

MR. SPEAKER You want remu-
ne: ation for assault?

PROF § NURUL HASAN: It has
been the policy of the State Govern-
ments to provide protection to the
invigalators wherever it has been ask-
ed for,
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Proposal for Bap 0n purchage of Wheat
by Flour Mills in open Market

+

*376. SHRI PURUSHOTTAM
KAKODKAR:

SHRI D. D. DESAI:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased (o
state:

(a) whether there is a proposal of
Government of reversing its policy of
allowing flour mills to buy in the open
market;

(b) if 80, whether purchase of
wheat in the open market by flour
mills is to be banned;

(c) if so, whether mills will be sup-
plied wheat by the F.CI.; and

(d) the reasons for taking such
measures?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) to (d). Since ade-
quate quantities of wheat are not
available in the open market, alloca-
tions are also being made to the State
Governmentg from the Central Pool
for supplies to the Roller Flour Mills
for manufacturing wheat products.

SHRI PURUSHOTTAM KAKOD-
KAR: The hon. Minister has said that
on account of inadequate quantities
of wheat available in the open mar-
ket, this decision hasg been taken. May
1 know from the hon. Minister whe-
ther this ig the only reason or there
are other reasons also, whether this
has resulted in the increased purchas-
ing of wheat in the open market,
whether it has resulteq in stocking
more wheat than necessary and &lso
whether it has resulted in the increase
of wheat price in the open markel?

SHR!I ANNASAHEB P. SHINDE.
The hon. Member may be aware that
there are restrictiong on movement of’
wheat from State to State, Naturally,
the roller flour mills, a large number-
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of them located in deficit States, are
having difficulties after we stopped
issuing wheat from the Central Pool
Secondly, the capacity of roller flour
mills in the country ig .u laige that
it they are allowed to enter in the
open market in a big way, they will
push up the prices and the availabi-
lity of wheat will be very difficult for
the common consumer. That is why
the Government hag revised its earlier
decision to some extent,

SHRI PURUSHOTTAM KAKOD-
KAR; As the hon. Mimster said, the
allocations have been made to the
State Governments, May 1 know who
1s regulating the supply to the indivi-
dual flour nulls, whether 1t 1s the
State Governments or the Food Cor-
poration of India 1g also involved, and,
after thig decision 3s implemented,
whether there will be some celling
on the price of flour and, if so, what
will be the ceiling?

SHRI ANNASAHEB P, SHINDE:
We never make allocations to indivi-
dual! flour mills, either through the
Food Corporation of India or from the
Govetnment of India. We make allo-
cations to the state Governments and
the State Governmentg re-allot to
flour mills. Ag I was mentioning, the
capacity of flour mills js about 5.8
million tonnes while the availability
of wheat to the Roller Flour Mills 1s
about 1.8 million tonnes, that is, al-
most 25 per cent of the capacity.
There is a control on end-products
also when the wheat 13 given througn
the Central Pool.

SHRI D. D. DESAI: The hon. Minjs-
ter has stated that the availability of
wheat ig limited, that the pries are
required to be controlled and that the
movement of wheat has been restrict-
ed. I would like to know from the
hon. Minister whether all these mea-
sures have resulted in reduction of
acreage under wheat, whether the
farmers are finding unremunerative
to grow wheat and, if so, whether
that will further accentuate the posi-
tion which he is trying to rectify.
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SHRI ANNASAHEB P. SHINDE:
Our assessment ig that these policies
have not resulted in reducing the ac-
reage of wheat. Sometime last year,
there was some reduction in acreage
because of non-availability of power,
mnadequate 1rrigation, etc, But these
policieg have not resulted, in any way,
In reducing the acreage of wheat.

SHRI R. V. SWAMINATHAN: There
is always ghortage of wheat, May I
know when the hon. Minister expects
to get over the shortage, whether the
promised American aid has already
been shpped, whether 1t is really
coming and 1if so, when 1t is hikely to
come.

SHRI ANNASAHEB P. SHINDE: I
seek your protection, Sir.

MR. SPEAKER: Only if you can
link the mill with the ship, does this
question become relevant; otherwise,
not.

2
Shr1 B. S. Bhaura -t
st wm fagwra: w@r oag aw
fafrex sk TR A ¢ fr aga A et
ary o avey P § & 9E ¥ 3o faer
23 g, Wi firew #7 AT g Y E
q3 awer war & 7w woee &
Tt @Ak § e o ) weeT AR 9T
wver fad ?

woqe ey * 9 dAT G e
¥ W7 Arde ¥ adle @ Qe T w A
¥ &1 W w Al 3o O ede
LT Wifgu-wT ag &z 9T §e AT
T @), & W ¥ F gATw ez e
& gt =rfgy

5T FERAT |

oft gom @ wgEw T WG,
¥ v & f ¥ O G S AR
qat § W IT & Far ot § 1 W ATHR
Y G arer &7 54T B wvey o 7 AT

¢ o T oy 0w W & LAY
e WY Ry, ove fip §g ¢ e &,
sl g ah § T



15 Orsl Answerg
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SHRI ANNASAHEB P, SHINDE:
The presumption of the hon. Member
1g not cotract because whencver wheat
15 given lo the Central Pool, the
State Governments are exercising the
necessary control. Fust of all, there is
no freedom of movement from une
State to another Whatever is pro-
duced 15 d suibuted, according to the
instructions of the siate Guvernment,
interhuny, 1n the State, and they have
to submil full accounts, the parties to
whom they have distributed, at what
price they have distributed and so on.
Thig 15 the normal thing which 1s
being done. .

Expenditure incurred on Develop-

ment of Land allotted to Delhj School

Teachers Cooperative House RBullding
Society

*377. SHRI ISWAR CHAUDHRY:
Will the Mmister of WORKS AND
HOUSING be pleased to state:

{a) whether any agsesgment of
expenditure incurred so far by e
contractor concerned on the develop-
ment of land allotted to Delhi School
Teachers’ Cooperative House Building
Boriety has been got dene by the Delhi
Adgminigtration or Registrar of Co-
operative Societies and if so, the
expenditure so assessed and whether
the same have been reconciled with
the details furnished by the con-
tractor;

(b) if not, the reasons for not doing
sJ a3 yet; and

(c) whether th¢ amount found to
have been misappropiated would be
recovered from the contractor or other
persons concerned?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOUHAN DHARIA): (a)
t¢ (c). The maiter falls within the
ambit of the Society. The affaizs of
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the Society have been the subject
matter of g statutory enquiry. Fur-
ther action, as admussible under law,
will be initiated after consideration of
the findings of the Enquiry Officer,
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